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0.A.446/01

Order dated 22,11,2002

Meard Skhri P.Jena, learmmed cewnsel fer the
applicant anéd Shri S.B.Jena, leamed Addl,Standing
Cownsel for theRespondents., The erievance of the
applicant cavsed owt of isswe of Annexure-l and
Annexwre-2 by the Respondents are met by the erder
that I have passed in 0.A.626/2001, by referring
both the matters to the Estate Officer fer sdjudicatien,

In view of the aferesaid, this O.A. is

£xiXy dispesed of in full, Ne cests. VN/13\
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